RESERVE BANK OF INDIA

www.rbi.org.in
RBI/2010-11/424
RPCD. CO. LBS.BC. No. 54 /02.08.01/2010-11 March 15, 2011

The Chairman/CMD
All Lead Banks

Dear Sir,

Formation of new district in Uttar Pradesh —
Assignment of Lead Bank Responsibility

The Revenue Department, Government of Uttar Pradesh vide their Gazette Notification
No. 1858/1-5-2010-181-2002T.C.-Rev.-5 Lucknow dated July 01, 2010 has advised
about the constitution of a new district viz. Chhatrapati Shahuji Maharaj Nagar with
effect from July 01, 2010. The new district, with its headquarter at Gauriganj, has been
carved out from the existing Raebareli & Sultanpur districts and comprises Tiloi, Salon,

Amethi, Gauriganj and Jagdishpur talukas.

2. It has been decided to assign the lead bank responsibility of the new district
viz.Chhatrapati Shahuji Maharaj Nagar to Bank of Baroda. The lead bank responsibility

of existing Raebareli & Sultanpur districts will continue to be with Bank of Baroda.

3. There is no change in the lead bank responsibilities of other districts in the State.

Yours faithfully

(A.K. Misra)
General Manager

THIOT ST AT 31 0 FrqT, e shraifcrs, 106 HiTe, =iy shraferd 9o, §a€ 400 001,
AARIT /Tel No: 91-22-22661602 thed/Fax No: 91-22-22621011/22610948/22610943 E-Fel/ Email ID:cgmicrped@rbi.org.in

Rural Planning & Credit Department, Central Office, 10" Floor, Central Office Building, Post Box No. 10014 Mumbai -400 001
e oI 8, 5T T



https://rbi.org.in/en/web/rbi

